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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No.100 of 2021 (SZ)

IN THE MATTER OF:

Tribunal on its own motion SuoMotu based

On the News item publish edin The Hindu New spaper,

Chennai Edition Dt.09.04.2021,

“Dumping of garbage Foiled near Anamalai, trucks seized”.
...Applicant(s)

Versus

1. The Chief Secretary to Govt. of Tamil Nadu,
Govt.Secretariat,FortSt.George
Chennai, TamilNadu—600009.

2. The Chief Secretary,Governmen tof Kerala,
Govt. Secretariat,
Thiruvananthapuram—695001.

3. The Principal Secretary to Govt.of Tamil Nadu,
Health and Family Welfare Department,
Govt.Secretariat, Fort St.George, Chennai—600009.

4. The Principal Secretary to Govt. of Kerala,
Health and Family Welfare Department,
RoomNo.603,6" Floor, AnnexI],
Secretariat, Thiruvananthapuram—695001.

5. The Secretary to Govt. of Tamil Nadu,
Department of Environment & Forests,Govt.
Secretariat, Fort St.George,Chennai—600009.

6. The Principal Secretary to Govt.of Kerala,
Department of Environment,
RoomNo.406,4"Floor,

AnnexIl, Govt, Secretariat,
Thiruvananthapuram—695001.

7. The Additional Chief Secretary to Govt.of Tamil Nadu,
Revenue and Disaster Management Department,
Govt.Secretariat,FortSt.George
Chennai, TamilNadu—600009.

8. The Principal Secretary to Govt.of Kerala,
Department of Revenue and Disaster Management,
RoomNo.201A,2"FloorAnnex]1,

Govt.Secretariat, Thiruvananthapuram—695001.

9. Additional Chief Secretary to Govt.of Tamil Nadu,
Municipal Administration and Water Supply Department,
Govt.Secretariat,FortSt.George,

Chennai, TamilNadu—600009.

10. The Additional Chief Secretary to Govt.of Kerala,
Local Self Government Department,
RoomNo. 505 5" Floor, Annex 1,
Secretariat, Thiruvananthapuram—695001.

11. The Chairman,
Tamil Nadu Pollution Control Board,
No.76,AnnaSalai,Guindy, W
Chennai, TamilNadu—600032. P,
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14.
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16.

The Chairman

Kerala State Pollution control Board,
Head Office,Pattom,P.O
Thiruvananthapuram—695004.

. District Collector,CoimbatoreDistrict,

District CollectorateOffice,
CollectorateBuilding, Coimbatore— 641018.

The District Collector, Thrissur District,
First Floor,Civil Station.CivilLines Road,
Kalyan Nagar,Ayyanthole,
Thrissur,Kerala—680003.

Anaimalai Town Panchayaat,
Rep. by its Executive officer,
Kottur Main Road,
Rangaram Park Compound,
Anaimalai—642 104.

Anaimalai Village Panchayaat,
Rep. by itsBlock Development Officer,
Anaimalai Block ,
Anaimalai—642 104.
...Respondent(s)

STATUS REPORT FILED BY THE 16™ RESPONDENT

I C.Radhakrishnan, S/o C.P.Chellamani, aged about 45 years , Block development officer, Anaimalai
block, Anaimalai- 642104 and do hereby solemnly affirm and sincerely state as follows:-

1

I respectfully submit that the aforesaid Original Application No.100 of 2021 came up
on 25.06.2021 before the Hon’ble National Green Tribunal Southern Zone, Chennai.
When the matter came up for hearing this Hon’ble Tribunal impleaded Anaimalai
Village panchayat rep by its Block Development Officer as 16% Respondent and
ordered to file an independent Status Report.

. I respectfully submit that the Original Application No.100 of 2021 has been registered

as Suo Moto by this Hon’ble Tribunal on the basis of the Newspaper report published
in The Hindu Newspaper, Chennai Edition dated 09.04.2021 under the caption
“Dumping of garbage Foiled near Anamalai, trucks seized”. This Hon’ble Tribunal
admitted the matter on 16.04.2021and ordered the Respondents to file their independent
report regarding the nature of the steps taken by them for implementation of Solid Waste
Management Rules, 2016 and Bio-Medical Waste Management Rules, 2016.

I respectfully submit that the incident reported in the newspaper took place at
Rettaimadai, Marappagoundanpudur village on 08.04.2021. A FIR was registered by the
Anaimalai Police station vide FIR No. 202 based on the complaint made by the Village
Administrative Officer Marappagoundanpudur under Section 269 & 270 of Indian Penaj
Code r/'w 3 of Epidemic Act against 7 members including the owners of the property.

. I respectfully submit that the vehicles used to transfer the medical waste and the vehicles

used by the people working in that farm were seized by the Tashildar Anaimalai and
those vehicles are kept under the custody of the Tashildar Anaimalaj at Taluk Office

Anaimalai
BLOCK DEVELOPMENT OFFICER

(VILLAGE PANCHAYAT)
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I respectfully submit that after The Hon’ble NGT SZ order dated 25.06.2021 impleading
me as 16 Respondent I visited the said site on 02.07.2021 along with the Panchayat
Secretary. I submit that in the said site, I found pit digged to dump the waste. I have also
enquired with the Panchayat Secretary regarding the incident and also asked him to report
to me immediately if any such kind of illegal activity is happening in the said area.

I respectfully submit that during my inspection I have advised the Panchayat President
and Panchayat Secretary not allow any people or animal near the site where the medical
waste are dumped. As per my direction they are preventing people and animals from
entering the site as on date.

I respectfully submit that after registering the FIR against the persons who involved in
those illegal activity, the Tashildar Anaimalai sent a report to The District Collector,
Coimbatore and The Sub Collector Pollachi vide Na Ka No. 193/2021/A1 dated
08/04/2021. Thereafter all the check points in the Tamil Nadu-Kerala border were alerted
to check all the vehicles entering into the state. I further submit as on date there is no any

other illegal activity take place in those region.

This status report is submitted in compliance of order of this Hon’ble Tribunal dated

25.06.2021 for consideration and appropriate orders.

Place: Anaimalai Block Development Officer
Date :27.07.2021 Anaimalai Block

BLOCK DEVELOPMENT OFFICER
(YILLAGE PANCHAYAT)
T ANAlMALAI
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Translation copy of FIR No: 202/2021, Anaimalai Police Station.

I N.Valliammal, Sub Inspector of Police, Anaimalai Police, Station, was on
duty at the Police Station when Anaimalai Taluk Marappagoundanpudur, Village
Administration Officer, on Thiru Karthikeyan lodged a complaint appearing
inperson, in a written form detailing as follows

“From Thiru.A.S.Karthikeyan Village Administrative Officer,
Marappagoundenpudur, Periyapodhu Group Anaimalai Taluk Phone
8072106828

To Sub Inspector of Police, Anaimalai Police Station.

Sir, In the lands situated in Anaimalai Taluk, Coimbatore District,
Periapodhu group Marappagoundenpudur Village, odayakulam, near rettaimadai
area of semmanampathy road, it was reported that the medical and bio waste
garbage brought from kerala state are being unloaded and disposed, and on the
basis of the information by the public and the farmers, to the sub collector in
Secrecy of and also on the basis Anaimalai Thasildar’s instructions. | as VAO and
Village Assistant Thiru.Subramanian along with the Revenue Inspector of
Machanaikenpalaym, Thiru Ganesan went to the above referred spot today on
08.04.2021 at 03.00 hours and found that some people standing in the spot of
land with some lorries when they saw us they fled when the land spot was
inspected it was found that the lands are in periapodhu group
Marappagoundenpudur village, Machanaikanpalayam inner circle, Anaimalai
Taluk, Coimbatore District, with S. No 779/B1, 546,551/B, 552, 554/1, 540/A, and
541 with an extend dry cultivation 1.54.50, 1.60.50, 4.65.50, 0.37.50, 1.70.00,
1.06:50 and 0.62.00 hectares having patta nos 1017,1019,1020 and belong to
Thiru.Sunil Antony, S/o. Antony, Thiru. Saji Antony, S/o.Antony, Thiru Stanley
Antony, S/o.Antony, Thiru.James George S/o. George Mathew, Thiru Tom George
S/o. George Mathew , Tmt. Jameela D/o. Kandan Kulanthakkare and as per village
records owned collectively by them In the above lands one Thangachan and
Suresh are looking after maintenance and supervision, Cultivation and farming is
carried out in the lands at present. When viewed the lorries stationed at the land
spot mentioned above 1.KL 08 AZ 497 Tipper lorry 2. KL 43 C 3222 Tipper Lorry,
3)KL 49 D 5807 Tipper lorry and also Two Wheeler Vehicles , TN 37 B9563, Hero
Honda, TN 99 U 1650 Bajaj Pulser, KL 49 C 1096 Bajaj Pulser, respectively as three
Two wheelers along with JCB without registration number were present
Deploying the JCB 8 feet breadth, 40 feet length and 10 feet depth approximately
measuring pits had been already dug and these pits have been used for medical
waste and bio waste garbages brought from kerala state routinely being unloaded
as the investigation revealed. Despite knowing the fact that such garbage
unloading would endanger the human life with the spread of communicable
diseases such as epidemic and pandemic through environmental air pollution
these reckless people have resorted to this with a rengence. The vehicles used for

unloading the garbage and the vehicles left behind by the culprits have been
Seized in the presence of witnesses.



1) Arul Mohan, S/o. Venkatcahalam Aranmanai Thottam,

Marappagoundenpudur, 2) veeramani , Age 55 S/o. V.Kaliappan
Rettamadai Thottam, Marappagoundenpudur, and entered in the concered
register more over 1. Arul Mohan S/o. Venkatachalm Aranmanai Thottam,
Marppagoundenpudur, 2. Veeramani, Age 55, S/o. V.Kaliappan
Rettaimadai Thottam Marappagoundenpudur, 3.Ayyappan Age 34 S/o.
Ramasamy, Rettaimadai Priivu, Marappagoundanpudur 4) Prabakaran S/o.
Thangavel Rettai madai Pirivu Velkavundachi Thottam
Marappagoundanpudur, have been enquired. In the enquiry of the persons,
it was revealed that one contractor namely vinoth belonging to
Gopalapuram is responsible for the act with the connivance of the land
owner Saji Antony the supervisors of the land owner Thangachan and
Suresh with whose help the three lorry drivers K.T.Jani N.S. Vignesh KV
Radesh have brought the garbage from Trissur to the spot of incident
Hence | request that legal action may be initiated against them The seized
vehicles are parked in the Anaimalai Thasildar office (Taluk Office) as a
safety measure. yours faithfully sdxxxxxxx (Karthikeyan dated 08.04.2021)
the above complaint has been received and entered under the crime No
202/2021 U/S 269,270, IPC r/w 3 of epidemic Act and initiated proceedings
As the FIR registration forms supplied by the government have been
exhausted as per the Additional Director of state crime Archives, Chennai,
RC No DR/3833/SCRB/2014B-dated 03.04.2020 and Coimbatore district sup
dt of Police C.NO E1/71/5169/2020 dated 08.04.2020 orders this FIR has
been allotted serial number CBE D 58550379 Plaintiffs written complaints
original copy along with FIR in original together have been submitted to
pollachi criminal court - | and other copies have been sent to the officers
concerned retaining a copy for the purpose of enquiry.

Signature of the officer
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Translation Copy of the Anaimalai Thasildar Letter sent to the District Collector, Coimbatore and Sub
Collector, Pollachi.

From TO
Thiru.P.VENKATACHALAM, 1) THE DISTRICT COLLECTOR,
THASILDAR (REVENUE) COIMBATORE DISTRICT,
ANAIMALAI COIMBATORE
2) THE SUB COLLECTOR,
REVENUE DIVISION,
POLLACHI.
ROC NO. 193/2021/A1 DATED: 08. 04.2021
SIR,

Subject: Law and order — Coimbatore District — Anaimalai Taluk-
Peripodhu Group - Marappagoundenpudur Village-
Cultivation farm lands belonging to one Mr.Saji Antony
S/o. Antony, rendered as dumping ground for the
medical and bio-waste and other wastage garbage —
causing pollution — Report sent — Regarding.

Ref: Sub Collector, Pollachi Oral Order dated 08.04.2021
e 3 ke sk sk ks ok ok skodk sk sk sk sk ok

Coimbatore District, Anaimalai Taluk, Periyapodhu Group,
Marappagoundenpudur Village, Irattai Madai road Junction, in the adjoining agricultural Patta
land, the medical and bio-waste, along with other garbages, brought from Kerala state during
night time being dumped which information has been received secretly by the Sub Collector,
Pollachi, and on the basis of which an oral order from the Sub Collector received and
accordingly during the site inspection, Three Lorries from which the bio-medical wastes of
garbage had been unload and dumped by JCB, had been halted and parked, by the farmers of
living in the village.

The land of cause comes under the patta nos 1017,1020,1019 and sub-division of
land Nos 779/B1, 546,551/B, 552, 554/1, 540/A and 541 whase total area of 13.13.50 hectare
cultivable dry land falls in the Anaimalai Taluk, Periapodhu group Marappagoundanpudur
Village and belongs to one Mr George mathew and son James George and Sajiv Antony S/o.
Antony, having been Collectively owned by them Apart from this in continuation of the land
mentioned, the lands situated in this part, dry cultivation lands extending roughly 100 acres
also collectively owned by them and also under cultivation of coconut and Gooseberry crops,
has been found during the spot inspection.

When the enquiry in these incidents was conducted, it was revealed that Three
Lorries bearing the registration KL 43 C 3222, KL 49D 5807 and KL 08 AZ0497 respectively, have
brought the loaded bio medical wastages and garbages during night hours and unloaded the
same at Marap pagoundenpudur Irattaimadai Junction Adjoining Lands S.No:538/B, 540/A, 541,
779/B, 1551 AIB ,552,553/2, 554/1, 546, 551/B by mears of digging big pits by JCB digger This
has been happening for the past two days.

The above referred Agriculture land when inspected by the Revenue Dept.,
Officials and Police dept officials, had innumerable moat like pits dug and the bio-medical
wastage have been burried has come to lime light. In this occurrence, it came to notice that the
owner of the land is one Mr.Saji Antony, S/o.Antony, by the relevant records. In addition the
entire 100 acres extended lands also belongs to him which has been duly fenced has also been
found. It is further come to be known thro’ enquiry, that these agriculture lands have been

cultivated under the supervision of Thiru. Thangachan and Thiru. Suresh belonging to Kerala
State.



The Vehicles bearing registration Nos.KLC3222, KL 49D 5807 and KL 08 AZ0497
have been driver Kerala State Trissur, by the drivers namely Thiru. K.T.Jani, Thiru.N.S.Vignesh
and Thiru.K.B.Radesh, bringing unlawfully the Bio-Medical waste garbages and unloading during
night the same at Anaimalai Taluk, Periapodhu Village, MarappagoundenPudur Village, in the
Rettaimadai Place in the land belonging to Thiru.Saji Antony S/o. Antony, situated Odayakulam,
Samanampathi Road, by digging moat like pits and buried them has been found and also made
known the connivance of the owner of the land and managers.

In this connection, when on the last 07.04.2021 early Morning at about 4 o
Clock KL 43 C 3222, KL 49 D 5807 and KL 08 AZ 0497 Registration nos borne lorries were
unloading the bio-medical waste garbage in the already dug moats, the farmers intervened
and stoped the act and informed the matter to the Sub Collector, Pollachi. On the basis of the
oral orders of the Sub Collector Pollachi, The Revenue and Police officials rushed to the spot
and seized the three vehicles and also the JCB without registration number with three two
wheeler Vehicles having regn numbers TN.37 P 9568, TN 99 U 1650, KL 49 C 1096 respectiely in
the presence of the farmer’s and stationed them safely at the Taluk Office.

To initiate criminal proceedings on the owner of the land Thiru. Saji Antony, S/o.
Antony farm Managers Thiru.Thangacchan and Thiru. Suresh and the lorry JCB owners with the
drivers on the basis of a complaint lodged in the Anaimalai police Station FIR has been

registered and criminal proceedings are under process the fact is submitted along with a copy
of the FIR for farour of information.

Enclosure: Village Documents

Yours sincerely

Revenue Thasildar
Anaimalai
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